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For Biopac India Corporation Limited

Sd/-

Pankaj Doshi

Managing Director

Pursuant to Regulation 29 and Regulation 47 of the Securities and 

Exchange Board of India (Listing Obligation and Disclosure Requirements) 

Regulation 2015, Notice is hereby given that a Meeting of the Board of 

Directors of the Company is scheduled to be held on Friday, 2nd August, 

2019, interalia to consider and approve the Unaudited financial results of 

the Company for the first quarter ended 30th June, 2019.

This information is also available on the website of the Company i.e. 

www.biopacindia.com and on the website of the stock exchanges i.e. 

www.bseindia.com.

NOTICE

Place  : Silvassa

Date   : 26th July, 2019

BIOPAC INDIA CORPORATION LIMITED
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